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CP No. 64/ND/2013

None for the petitioner in CP No. 64/ND/2013.

Sh. Saurabh Srivastava for the Respondent present. He files
objection to the reply cum clarification submitted by the petitioner
counsel Sh. S.D. Sudhi. In response to a previous direction dated
21.12.2012, of this court. The objections are taken on record.

A copy of the same to be sent to the opposite counsel. Since, in

the present matter arguments in pending CA No. 13A/2017 are already —

heard and order is reserved.
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Date: 18/01/2018 H.P. Chaturvedi, —
Member(Judicial)

Typed by
Jyoti
(Stenographer)



